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Principals, of Delhi Colleges accordingly.

The Minister of Human Resource
Development  held consultations  with
Chairman, UGC and Vice-Chancellors of
Central Universities to consider measures to
mitigate the financial difficulties being faced
by them. On the basis of these consultations
the Commission has withdrawn its earlier
orders in regard to freezing of the
maintenance grants of the above institutions
during the current financial year.

According to the information furnished by
UGC the following -non-plan grants were
released by the Commission to the University
of Delhi during the last three years:

(Rs. in lakh)
1989-90 . 2017.95
1990-91 2408.37
1991-92 . 2501. 41

Financial crisis in  Vishva-Bharati
University

943. SHRI  JITENDRABHAI = LA-
BHSHANKER BHATT: Will the Minister be
pleased to state;

(a) whether it is a fact that Visva-Bharati
Universty in West Bengal is facing economic
Crisis;

(b) if so, whether it is due to cut in Grant
by University Grants Commission; and

(c!) what steps Government propose to
take to ensure that this, prestigious
university runs smoothly?

THE DEPUTY MINISTER INTHE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
EDUCATION AND DEPARTMENT OF
CULTURE (KUMARI SEDJA): (a) to." (c)
Central Univerities are fully funded' by the
Central *Government ; through .University
Grants
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Commission (UGC). Keeping in view the
present constraints on the availability of
resources, Central Government has decided to
maintain the level of non-plan expenditure of
all MinistriesIDepartments and autonomous
bodies during 1992-93 at the level of last year.
.. UGC informed Vice-Chancellors of Central
Universities, including Visva; Bharati, accor-
dingly.

The Minister of Human Resource
Development  held consultations  with
Chairman, UGC and Vice-Chancellors of
Central Universities to consider meaures to
mitigate the financial difficulties being faced
by them. On the basis of these consultations
the Commission has withdrawn its earlier
orders in regard to freezing of the
maintenance grants of Central Uni-vertitiesi,
lincluding Visva-Bhai”ati during 1992-93.

944. [Transferred to the 23rd  July 1992]
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Visakhapatnam Steel Plant

947. DR. YELAMANCHILI SIVAJI: Will
the Minister of STEEL be pleased to state:

(a) whether Government propose to
rename Visakhapatnam Steel Plant after late
Shri Tennelti Viswanatham Pantuhi, a
renowned freedom fighter and statesman of
par excellence; and

(b) fiso, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SANTOSH
MOHAN DEV): (a) and (b) No, Sir, There is
no such proposal under consideration of the
Government .

supply of safety shoes and helmets to the
workers of Visakhapatnam steel plant

948. DR. YELAMANCHILI SIVAIJI: Will
the Minister of STEEL be pleased to state:

(a) whether Government have re
ceived any complaint regarding the
supply of substandard safety shoes
and helmets to the workers of Visa
khapatnam steel plant;

(b) if so, what are the details
thereof; and

(c) what steps have been taken by
Government in this matter?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SANTOSH
MOHAN DEV); (a) to (¢) There are as such
no complaints about the safety shoes and
helmets supplied to the workers in Visakha-
patnam Steel Plant. The recognised Union of
Visakhapatnam Steel Plant in its charter of
demands submitted to the management in
April, 1991 had demanded that safety shoes of
'BATA' make should be provided to the em-
ployees. In the Tripartite Agreement signed
with the recognised Union in August, 1991, it
was agreed that the Management would hake
efforts to supply safety shoes of 'BATA' make
or any other reliable make. The Management
is supplying safety



